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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 22nd May, 2012 

$.0. 11S0{E)—In exercise of the powers conferred by clanse (b) of sub-section {1} of Section 12 and Section 13 

of the Environment {Protection) Act, 1986 (28 of 1986) read with rule 10 of the Environment (Protection) Rules, 1986, the 

Central Government hereby makes the following amendments the further to amend notification of Government of Tndia in 

the Ministry of Environment and Forests, fumber S.0. 1174(E), dated the 18th July, 2007, namely :— 

2. In the Table appended to the said notification,— 

(a) In serial number 17, for the entrics relating thereto, the following entries shal! be substituted, namely :— 

(0] @ [€) @) 

“17 M/s. 1dma Laboratories (1) Dr. P.K. Aggarwal 22-5-2012 

Ltd., 391, Industrial Area, (2) M. Niranjan Dev Bahl to 

Phase-1, Panchkula- (3) Mr. Prem Kumar 21-520177 

160019 (Haryana) 

(b) after serial number 96, and the entries relating thereto, the following serial numbers and entries shall be 

inserted, namely i— 

Q] @ [©) @ 

“97 M/s. Min Mec R&D (1) ShriB. D. Sharma 22-5:2002 

Laboratory, A-121, Paryavaran (2)Dr. Marisha Sharma to 

Complex, IGNOU Road, (3)Dr. Ratan Kumar 
21-5-2017 

New Dethi-110030 

% M/s. Bhagwati Enviro Care Pvt. (1) Mr. Shailesh Patel 22-5-2012 

Ltd., 28,29 and 30, Parmeshwar (2) Mr. Mahesh Oza to 

Estate-T1, Phase-I, Opp. AMCO (3)Mr. Rajesh Chauhan 21-5-2017; 

Bank, GIDC Estate Vatva, 

Ahmedabab-382445 (Gujarat) 
[F. No.Q.-15018/7/2003/-CPW] 

AJAY TYAGI, Joint Secy. 

Note.—The principal notification was published in the Gazette of India, Extraordinary vide number 

S. 0. 1174(E), dated the 18th July, 2007, and subsequently aimended vide notification numbers S.0. 1539(E), dated the 13th 

September, 2007, 8.0. 181 1(B), dated the 24th October, 2007, 8.0. S5(E), dated 9th January, 2008, $.0. 428(E), dated the 4th 

March, 2008, S.0. 865(F), dated the 11th April, 2008, S.0. 1894(E), dated the 31st July, 2008, S.0. 2728(F),dated the 25th 

November, 2008, 8.0, 1356(E), dated the 27th May, 2009, 8.0, 1802(E), dated the 220d July, 2009 and $.0. 2399(E), dated the 

18th September, 2009 and S.0. 3 122(E), dated the 7th December, 2009 and S.0. 3123(E), dated the 7th December, 2009, 8.0. 

January, 2010, S.0. 619(E), 19th March, 2010, 8.0, 1662(E). dated the 13th July, 2010,5.0.2390(E), 

dated the 30th September, 2010, 8.0. 2904(E), dated the 8th December, 2010 and S.0. 181 (E), dated the 28thJanuary, 2011, 

S.0. 692(E), dated the 5th April, 2011, 8.0. 1537(E), dated the 6thJuly, 2011,8.0. 1754(E), dated the 28th July, 2011 8.0. 

2609(E), dated the 22nd November, 2011. S.0. 264(E),dated the 13th February, 2012, 
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